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For Consideration under Rule 26 (3) of the NCLAT Rules, 2016.  

S. No.  Case No.  Name of the parties  Counsel for 

Appellants  

1.  I.A. No. 8915 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Indiglobal Tradelinks Pvt. Ltd. 

Vs. 

Amtek Transportation Systems Ltd. & Ors. 

 

 

Mohd. Nazim Khan 

2.  I.A. No. 8916 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Udaykumar Bhaskar Bhat 

Vs. 

Intec Capital Ltd. & Anr. 

 

 

Pranav Shah 

3.  I.A. No. 8917 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Krrish Realtech Pvt. Ltd. 

Vs. 

MK Jain & Ors. 

 

 

Bina Gupta 

4.  I.A. No. 8919 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Manoj Aggarwal 

Vs. 

Karnataka Bank Ltd. 

 

 

Gulshan Kr. Sachdev 

5.  I.A. No. 8920 of 2024 

in Comp. App. (AT) 

(Ins) No. ___ of 2024 

 

Ritu Shree Somani 

Vs. 

Bank of Baroda 

 

 

Arjun Sanjay 
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